199 Written Answers

the new industrial and trade policies so as tc
make them contribute significantly to the
foreign exchange earnings of the country.

[ RAJYA SABHA |

to Questions 200

The table below gives the inflo\ and
outflow of foreign exchange fo the years
1986-87, 1987-88, 1988-89 1989-90 for 50
industrial houses.

(Value Rs Crores

1986-87  1937-88 1988-89 19 §9-¢
Foreign Exchange inflow 539 1176 1993 2715
1058 4251 3024 387

" Foreign Exchange Outflow

The Statement at Annexure gives the
details of the export performance cf the 50
select industrial houses for the year 1986-87
to 1989-90.

[See Appendix CLX, Annexure No. 48]
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to Questions 202

Overinvoicing in import of drugs

1177. SHRI RAJNI RANJAN
SAHU:

DR. RATNAKAR PANDEY:

Will the Minister of FINANCE be pleased
to state:

(a) whether Government are aware that
duty free import of bulk drugs and
formulations is giving rise to overin voicing;

(fo) if so, what is the number of such
instances that have come to the
notice of his Ministry;

(c) what is the rationale behind duty free
import of the products which are not price
controlled;

(d) what are the names of finished
medicines and bulk drugs which are exempted
from price control and where his Ministry has
either allowed exemption from or concession
of customs duty during the last three years;

(e) whether it is a fact that hi* Ministry
did not agree to certain proposals in the drug
sector for hike in duties of bulk drugs and
intermediates which are produced from basic
stage and finished medicines being produced,
indigenously;

(f) if so, what are the names of such
items and the reasons for rejecting the
proposal; and

(g) what is the total loss in foreign
exchange due to this lapse?

THE MINISTER OF STATE IN THE
MINISTRY OF  FINANCE (SHRI
RAMESHWAR THAKUR): (a) and (b)
Information regarding the number of
instances of overin voicing of imports of duty
free bulk drugs and formulations is not readily
available. The information is being collected
and will be laid on the Table of the House.

(c) Exemption from import duty is
extended to bulk drugs and intermediates so
as to encourage indigenous production from
the more basic



